FORM A
PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF JUPITER FINSOL PRIVATE LIMITED

1. Name  of  corporate | JUPITER FINSOL PRIVATE LIMITED
person
2. Date of incorporation of
31/08/2005
corporate person
3. Authority under  which | Registrar of Companies, Maharashtra, Mumbai under
corporate person is Companies Act, 1956
Incorporated / registered
4, Corporate identity | U67190MH20050PC155797

number / limited liability
identity = Number  of
corporate person

5. Address of the registered | A-151 Nperol Towersr A Kidwai Road Wadala West, Mumbai,
office and principa] office | Maharashtra, India, 400031

(if any) of corporate
person

6. Liquidation 28.03.2024
commencement date of
corporate Person

7. Name, address, email | Mr. Hitesh Kothari

address, telephone | Registration No: - IBBI/IPA-002/IP N00324/2017-
number and The | 18/10929

registration number of | 1A, Satya Apartment, Opp. Kandivali MTNL Building,S. V,
the liquidator Road, Kandivali (W), Mumbai - 400067
hiteshkotharics@gmail.com/hiteshkothariipc@gmail.com
Last date for submission | 27.04.2024

of claims

Notice is hereby given that the JUPITER FINSOL PRIVATE LIMITED has commenced voluntary
liquidation March 28t 2024

The stakeholders of JUPITER FINSOL PRIVATE LIMITED are hereby called upon to submit a proof of
their claims, on or before 27t April, 2024, to the liquidator at the address mentioned against
item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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o

Mr. Hitesh Kothari
IBBI/IPA-002/I1P N00324/2017-18/10929
Date: 30/03/2024 Liquidator
Place: Mumbai JUPITER FINSOL PRIVATE LIMITED


mailto:hiteshkotharics@gmail.com/hiteshkothariipc@gmail.com
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India potential superpower, will
seal FTAs on our terms: Goyal

EXPRESS NEWS SERVICE
Mumbai, March 29

INDIA IS A potential super-
power and would not rush
into closing Free Trade Agree-
ments (FTAs) unless these are
on New Delhi’s own terms,
said Piyush Goyal, Union
Minister of Commerce and
Industry, Consumer Affairs
and Food & Public Distribu-
tion,and Textiles.

Responding to a question
at The Indian Express’ 1dea
Exchange (a detailed tran-
script will be published Mon-
day) on FTA talks between
India and the UK, and the fail-
ure of the two countries to
reach a consensus ahead of
2024 Lok Sabha elections,
Goyal said,

| |1 Al

not the India of 2009 or 2010’

ate with India, you’re negoti-
ating with a

“India now is $35 trillion
not the India #'c:;{ economy, not a
of 2009 or - $3.5 trillion
2010... The I DEA economy. In an
Modi govern- FTA, one has to
ment  goes SXCHANGE do crystal gaz-
about FTA ing and see
negotiations whatis good for

very cautiously, with a great
deal of stakeholder consulta-
tions, and negotiates very
hard from a position of
strength. The world today
knows that when you negoti-

the country over the next 20-
30-50 years. These are long
sustaining agreements and
unless we get that on our
terms,we don't rush into clos-
ing any FTA negotiation.”

W~

Union commerce minister Piyush Goyal said 'India now is

Pointing out that negotia-
tionsare confidential, Goyal said
one small item or many items
could hold back an agreement.

“But we are okay with it.
The country's farmers, fisher-
men, MSMEs have to be pro-
tected, domestic manufac-
turing has to have a level
playing field,and there has to
be transparency on both sides
in how countries operate. We
have to ensure that we do not
allow people to come in from
unfriendly countries through
the backdoor.So,many signif-

Days before SC scrapped
scheme, govt cleared
printing of 10K poll bonds

RITU SARIN
New Delhi, March 29

THREE DAYS BEFORE the
Supreme Court struck down
the electoral bonds as uncon-
stitutional, the Finance Min-
istry had given final approval
forthe printing of 10,000 elec-
toral bonds each of X1 crore by
the SPMCIL (the Security Print-
ing and Minting Corporation
of India).

And it was on February 28,
a fortnight after the Supreme
Court order, that the Finance
Ministry told State Bank of
India to “immediately put a
hold” printing of the bonds.

This has been revealed in
file notings of correspondence

31,707.81 crore and BRS
%1,407.30 crore. The instruc-
tions to stop the printingwent
out in a trail-mail titled “Hold
on Printing of Electoral Bonds

and emails — Electoral
exchanged In all, 22,217 electoral  pond
between the bondswereredeemed  Scheme
Finance Ministry ~ since the inception of ~ 2018”

and SBI obtained the scheme. The dated Feb-
by The Indian  p)predeemed 28,451 ~ Uary 28
Express under . from SBI to
the Right to crore; Congress SPMCIL.
Information Act. ¥1,950 crore The SBI’s
These records ] Assistant
also reveal that General

the SPMCIL had already
printed — and dispatched to
the SBI — 8,350 bonds.

In all, 22,217 electoral
bonds were redeemed since
the inception of the scheme.
The BJP redeemed 8,451
crore; Congress 1,950 crore;
Trinamool Congress

Manager of its Transaction
Banking Department wrote:
“We have acknowledged
the receipt of 4 boxes of Secu-
rity forms of Electoral Bonds
containing total 8,350 Bonds
email dated 23.02.2024....As
in the light of judgment given
by the Honourable Supreme

Court we request you to put a
hold on the printing of the
remaining 1,650 Electoral
Bonds for which approval had
been givenvia Budget Division
Letterdated 12.01.2024”

A note dated February 27
had put onrecord that the order
was for printing 400 booklets
and 10,000 Electoral Bondsand
that the approval of the “Gov-
ernment of India” for placing
the order to SPMCILwas finally
given on February 12.

Another mail went out the
same day from the Finance
Ministry’s Budget section to the
SBI and others in the Ministry
asking that the “State Bank of
India is requested to kindly
communicate immediately to
SPMCIL to put a hold on the
printing of the remaining
1,650 Electoral Bonds forwhich
approval had been given.”

icant issues have to be bal-
anced inalarger perspective,"
he said.

Goyal,whois set to contest
the 2024 Lok Sabha elections
from Mumbai North con-
stituency, and holding daily
meetingsin thearea, said that
he aimed to make the area
slum free and significantly
enhance the quality of
municipal schools.

“I’ve been toying for many
years with an idea of how to
make the country slum-free.
AndnowthatIgetanopportu-
nitytorepresentanarea,itwill
beagood ‘laboratory’for meto
see how we can work to make
that entire area slum-free.

And I think one of the
wayswill be getting more and
more people to work in the
spirit of cooperatives, rather
thanbeing always dependent
on real estate builders, and
the big guys to come in and
solve this problem.”

On public education, he
said, “Through digital con-
nect technology,I'll beable to
pick up the entire municipal
school infrastructure and
bring them to a stage where
theyalso get the same quality
of education that a student
gets ata private school.”

Diversified
investment
strategy can
minimise risk

HITESH VYAS
Mumbai, March 29

THE GOVERNMENT FRIDAY
advised investors to diversify,
although it said investment
across different assets could
only help minimise risks and
not completely eliminate neg-
ative returns.

The advisory, posted as a
“reality check” on X,was issued
by Investor Education and Pro-
tection Fund Authority (IEPFA),
which comes under the Min-
istry of Corporate Affairs. The
post was also shared by the
Ministry of Finance.

Investors should keep
reviewing their financial plans
to align with their financial
goals, the Ministry said.
“#Diversification is about
spreading your investments
acrossdifferentassets toreduce
risk, not eliminating it entirely.
Stay informed and make smart
investment decisions,’read the

post by IEPFA.
The message said a
diversified investment

strategy can mitigate certain
risks, it cannot completely
eliminate the potential for
negative returns.
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Stock holding limits for
wheat to lapse tomorrow

SANDIP DAS
New Delhi, March 29

IN ANTICIPATION OF arobust
harvest and heightened pro-
curement, the government has
decided against extending
stock holding limits imposed
onwheat beyond March 31.

However, the food ministry
throughacommunication has
asked traders,wholesalers,and
big chain retailers to declare
wheat stock on a weekly basis
from April 1 on its portal.

The decision according to
the ministry is aimed at man-
aging the overall food security
and to prevent hoarding and
unscrupulous speculations.
The holding limits were
imposed in June last year;
such a step was previously
taken in 2008.

Last month to improve
supplies of wheat and prevent
its hoarding, the government
had halved the earlier stock
holding limits of the grain for
traders,wholesalers,big retail-
ers and processors.

The wheat stock holding
limits were revised downwards
to 500 tonne from 1,000
tonne for traders and whole-
salers. For big chain retailers,
thewheat stocklimit had been
reduced to 500 tonne tonne at

India and Ukraine
talk war and peace

SHUBHAIJIT ROY
New Delhi, March 29

IN HIS FIRST visit to India, the
visiting Foreign Minister of
Ukraine, Dmytro Kuleba, met
external affairs minister S Jais-
hankar and held “sincere and
comprehensive” talks on the
peace process to end the ongo-
ing Russia-Ukraine war
including India’s participation
at the peace summit being
organised by Switzerland.

Neither the dates of the
summit — slated for this sum-
mer — nor the level of partici-
pation hasbeen announced by
Switzerland yet posing a chal-
lenge for New Delhi since India
isin election mode until June 4
when the results will be in.

Committing to participa-
tion —and specifying the level
inthe government’s hierarchy
— is tricky under these cir-
cumstances. But New Delhi
has conveyed the message
that it is willing and ready to
participate in the Swiss sum-
mit at an “appropriate level”,
The Indian Express has
learned.

After meeting Jaishankar,
Kuleba said,“In New Delhi, had
sincere and comprehensive
talks with Dr Subrahmanyam
Jaishankar about Ukrainian-
Indian bilateral relations, the
situation in our regions, and
global security.We paid specific
attention to the Peace Formula

e-Registration of sugarcane farmers
in Maha, Karnataka from 2024-25

SANDIP DAS
New Delhi, March 29

FOR REALISTIC ASSESS-
MENT of sugar production in
advance, the food ministrywill
initiate online registration of
sugarcane farmers in key pro-
ducing states of Maharashtra
and Karnataka from 2024-25
season (October-September).

Sources told FE, the state-
specific portal would register
farmers’ details and mills who
are going to buy sugarcane so
that a real-time sugar output
could be projected well in
advance. A food ministry offi-
cial said farmers’ registration
would help the government to
estimate output and assess
supplies in advance.

Currently, Uttar Pradesh
has an online enterprise
resource planning (ERP) sys-
tem for managing the sugar
production and supply to fac-
tories through the mobile app
e-Ganna.Theapp hasbeen cre-
ated for approximately 4 mil-
lion sugarcane farmers in the
state.The dedicated web portal
integrates over 50 sugar mills
and automates the entire
receipt or 'Parchi' distribution
system forthe farmers,accord-
ing to an official.

“Once we register, sugar-

financi“. ep. .in

B The state-specific
portal would register
farmers' details and mills
who are going to buy
sugarcane so that a
real-time sugar output
could be projected

well in advance

STATE-SPECIFIC PORTAL

W According to govt
assessment, current
year's sugar production
is estimated in the range
of 33 - 33.5 MT which
includes 1.7 MT of
sweetener allocated for
ethanol production

cane farmersand millsin three
key states, the advance projec-
tion of production and sup-
plies would be more robust,”
the official said.

Meanwhile, according to
the government assessment,
currentyear's sugar production
(2023-24 marketing year) is
estimated in the range of 33 -
33.5 million tonne (MT) which
includes 1.7 MT of sweetener

allocated for ethanol produc-
tion via sugarcane juice and B-
heavy molasses. The domestic
sugar consumption is esti-
mated around 27 MT.

The sugar output for 2022-
23 season at 37.3 MT, which
includes diversion towards
ethanol production. However
earlierthismonth, theindustry
body the Indian Sugar Mills
Association (ISMA) had pro-

jected the country’s gross sugar
production in the 2023-24
(October-September)at 34 MT,
an upward revision of 3% com-
pared to previous projection.

According to an ISMA note,
sugar production till March 15,
2024 inthecurrent sugarseason
reached 28.07 MT,against 28.26
MT produced last year on the
corresponding date. Number of
operating factoriesaccording to
thetradebodywere 371 thisyear
against 325 mills which oper-
ated lastyear, it stated.

The food ministry had
directed all sugar mills and dis-
tilleries to stop using sugarcane
juice for production of ethanol
in order to ensure adequate
supply of sweetener fordomes-
ticconsumption.Food ministry
officials said theyarereviewing
sugar production periodically to
explore the possibility of allo-
cating additional volume of
sugar forethanol production.In
the 2022-23 season, the coun-
try has achieved 129 ethanol
blending in petrol, producing 5
billion litres of ethanol.

The government had ear-
lier extended restrictions on
sugar exports beyond October
31,2023.India exported 6 MT
of sugar in the last sugar sea-
son(2022-23),andarecord 11
MT in the yearbefore.

External affairs minister S Jaishankar with Ukraine's foreign minister
Dmytro Kuleba during a meeting in New Delhi on Friday ANI

and next steps on the path of its
implementation.”

He had said Thursday that
he would build on “the dia-
logue between Ukraine’s
President Volodymyr Zelen-
skyy and Prime Minister

Narendra Modi”.
“An open and wide-rang-
ing  conversation  with

Ukraine FM @DmytroKuleba
this afternoon,” Jaishankar
said Friday. “Our discussions
focused on the ongoing con-
flict and its wider ramifica-
tions. Exchanged views on
various initiatives in that con-
text. Spoke as well on global
and regional issues of interest
toboth of us”

Hope that
everyone’s
rights are
protected:
UN on India

ASPOKESPERSON FORUN
Secretary-General Antonio
Guterres has said “we very
much hope” that in India
and any country that is hav-
ingelections, people’s “polit—
icaland civilrights”are“pro-
tected” and everyone is able
to vote in a “free and fair”
atmosphere.

Stephane Dujarric,
spokesperson for the Secre-
tary-General, made these
remarks Thursday while
responding to a question on
the “political unrest”in India
ahead of the upcoming
national electionsin thewake
of the arrest of Delhi Chief
Minister Arvind Kejriwal and
the freezing of the Opposi-
tion Congress party’s bank
accounts.

“What we very much
hope that in India, as in any
country that is having elec-
tions, that everyone’s rights
are protected, including
political and civil rights,and
everyoneisabletovoteinan
atmosphere that is free and
fair,” Dujarric said at the
daily press briefing. —PTI |

Earlier, Zelenskyy had
sought India’s support on his
10-point “peace formula”,
which calls for withdrawal of
Russian  troops  from
Ukraine, release of prisoners,
restoration of Ukraine’s ter-
ritorial integrity,and guaran-
tees on nuclear safety, food
and energy security.

Since February 24, 2022
when war broke out between
Russia and Ukraine, India has
sent 15 consignments of
humanitarian  assistance
which include medicine, med-
ical equipment, blankets,
tents, tarpaulin, solar lamps,
dignity kits, sleeping mats,
and diesel generator sets.

Avenues

A RED initiative appears
in today’s edition of
Financial Express. This
magazine is an initiative
of the marketing solutions
team of The Indian
Express Group and
contains content paid for
by advertisers. The
magazine should be read
as an advertisement

MANAGING FOOD
SECURITY

B The food ministry
through a communication
has asked traders,
wholesalers, and big chain
retailers to declare wheat
stock on a weekly basis
from April 1

M Last month, the govt had
halved the earlier stock

s

 mWheat stocks in the

central pool fell to a 16-year
low of 7.71 million tonne
(MT) on Wednesday due to
low procurement for the
last two years

L
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holding limits of the “;L":? i
grain for traders o - a2tk =

all their depots from 1,000
tonne. Earlier the government
has made it mandatory for
the declaration of rice
across categories.

Meanwhile,wheat stocksin
the central pool fell to a 16
yearslowof 7.71 million tonne
(MT) onWednesday due to low
procurement for the last two
years and aggressive selling of
grain in the open market by
Food Corporation of India (FCI)
this fiscal.

Sources told FE that the
wheat stock is likely to be pre-
cariously close to the buffer of
7.46 MT for April 1. The last
time wheat stocks were below
the current levels was back in
2008.1It had then dropped to

5.8 MT on April 1. Retail infla-
tion in wheat declined further
to only 2% in February from
129% in July,2023 on year
because of improvement in
supplies due torecord offload-
ingof 9.6 MT of wheat by FClin
the current fiscal.

Meanwhile, the govern-
ment's wheat procurement
drive by agencies for
2024-25 rabi marketing sea-
son (April-June) has com-
menced earlyin Rajasthanand
Madhya Pradesh.

Sofar0.16 MTof wheat has
been purchased from farmers
inthesetwo states.Whilein the
previous years, procurement
of grain used to be marginal
in March.

US raises concerns with
India over IT hardware

PRESS TRUST OF INDIA
New Delhi, March 29

THE US ON Friday said it has
raised concerns with India
regarding the import regime
of certain information and
communications technology
products, including laptops,
and tablets,amid New Delhi's
decision to restrict inbound
shipments of such products.

At present, an authorisa-
tionis needed forimporters of
certain IT hardware goods
into India.

The USA's National Trade

Estimate Report on Foreign
Trade Barriers 2024 also said
American exporters have
raised concerns over the lack
of prior stakeholder consulta-
tions on theissues.

"The United States contin-
ues to monitor implementa-
tionand toraise concernswith
India (on this)," it said.

The report alleged that the
"opaque and unpredictable”
nature of India's application of
quantitative restrictions
has affected the ability of US
exporters to access the mar-
ket.

LOOKING FOR PARTNERS

Interested persons may

with resources, distribution space and
willing to contribute for the cause. An

OPPORTUNITY FOR CORPORATES
for their CSR Initiative. Bramhbhog
(a Hunger Alleviation Program) for vulnerable &
marginalised sections in Delhi, Mumbai & Kolkata.

reach us with a proposal at

| dbectrust10@gmail.com = 8929900239

Dream & Beauty Charitable Trust
www.dbctrust.org

or whalsapp at

FORM A
PUBLIC ANNOUNCEMENT

fRegulation 14 of the Insohency and Bankruploy Board of India

Mvpluntary Ligquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
JUPITER FINSOL PRIVATE LIMITED

RELEVANT PARTICULARS
| JUPITER FINSOL PRIVATE LIMITED
31,/06/2005

1. | Mame of Corparale Ft*r_i-:‘:-ll

7. | Date of PN of I::l:r|x|n-‘|lt
Persan

2| Authority urnder which comporaie
persan & noorporaled registened

A, | Corporate identiy Nambar
Limited Liskility Ickesmity Mumibes
of Corporate Persaon

5, | Address of the regstered office and |
principal office (f any) of Comporate
Pamson

&, | Liquidstion cornmencement date | 28032024
of Corporate Person

+ | Wame, address, emal addreas, | M. HResh Kothar
tedephone numbser and the Registration Na: -

registration number of the
bpupator

B Lt chate o subwmssion of darmes

| Regstrar of Companies, Manarashina, Mumbai under
Companies Act, 1056
UB7100/H20050PC1EETTT

A-151 Mpennd Towessi A Kidwal Road Wadala VWesl,
Mumibal. Mahareshire India, Q000G

BB IPAO0E P NOOE2d 201 P18, 10600

14, Satya Apartment, Opg. Kandhall MTHL Buliding,

5., Fnad, Kandivak (W0, burmibal - A00067

hiteshioothance@amailcom, hibeshbotharipo@gmallcom
| 270a.2024

Motice B heraty given thatl the JUPITER FINSOL PRIVATE LIMITED has commandead

valundary liquidation March 28th 2024

The stakeholders of JUPITER FINSOL PRIVATE LIMITED are hereby calied upon to submit
a proaf of their claims. on of before 2Tth April, 2024, 1o the liguidator at the address

mentioned against iterm 7.

T finncial areditors shall submit their proof of claims by electronic means only, All ather
slakehaldess may submit the prood of claims in pergon, Dy postor By elecininis meaans.

Submission of false or misleading proofs of claim shall attract penalties.

Daake: 30/03/72024
Place: Mumbal

IBE I PA-QC2 AP NODE2 2 718/ 10959

S/~
Mr. Hitesh Kothari

Liquidator
JUPITER FINSOL PRIVATE LIMITED

FINAMCE LTD.

Unit 301-315, 3rd Floor, & wing, Kanakia Wall Street, Andheri-Kuria Road, Andheri East, Mumbai — 400093,
Contact No. : 022-68134000/022-66211000.

POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the authorised officer of Manappuram Home Finance Ltd ("MAHOFIN™) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Sacurity Interast *[Act], 2002 (54 of 2002) and in
exercise of powers confermed under section 13{12) read with rule B of the securty inferest {Enforcement) Rules, 2002
issued a Demand Motice calling upon the borrowers and co-borrawers 1o repay the amount mentioned in the notice and Interest
thereon within &0 days from the date of receipt of the said notice.
hereby given to the borrower and the public in general that the undersigned has taken Symbolic possession of the property
describad herein below in exercise of powers conferred on him/her under section 13(4) of the said *[Act] read with rule & of the
said nules. The bormower in particular and the public in general is hereby cautioned not o deal with the property and any dealings
with the property will be subject to the charge of the Manappuram Home Finance Lid as mentioned below for each of the

CIN : UG592IKL2010PLCO391TY

AR rcryy MANAPPURAM HOME FINANCE LIMITED

The borrower having failed to repay the amount, notice is

respechve properties:

Sr. Name of Borrower and Description of Secured Asset in Date of Demand Date of
MNo.| Co-borroweriLoan Account respect of which Interest Mofice Sent& | Possession
Mumber/Branch has been created Outstanding Amount
1 [HARSAD SHARAD RANE, FLAT NO 302, AWING, 3RD FLOOR, 5Y .NO. 12-01-2024 26-03-2024

SUPRIYA PANDURANG MALAP, | 3392, SHREE SIDOHIVINAYAK APT., BOLIJ &
MAHESH TUSHAR JOSHI ROAD, VIRAR WEST, THANE, P.O Rs. 783333
PUSOPULONSOOD0DS00276 |NALLASOPARA EAST, THANE,
VIRAR MAHARASHTRA, PIN: 401208
Sdi-
Date: 30-March-2024 Autherised Officer

Place: VIRAR-MAHARASHTRA

Manappuram Home Finance Ltd
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